IN THE CENTRAL ALMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYLUBRABAD

O.A.N0. 145/94, |

4

Date of Order: 31-3-94.
Between:

B.Rayappa.
L Ag)plicant.

and

1. The Chief Post Master General,
andhrxa Pradesh Circle, Hyderabad.

2. The Postmaster General,

vijayawada.

3, The Assistant Director,
0/0 the Postmaster General, vijayawada.

4, Sri Kanneshwar Rao,
.. Respondents.

For the Applicant: Mr,.K.ananth Rao, Advocate

For the Respondents: Mr,N.,R.Devraj, Sr.cusc.

CORaM3 o
THE HON®BLE MR,JUSTICE v .NEELADRI RAO & vICE CHAIRMAN

AND
THE HON'BLE MR.R,RANGARAJAN $ MEMBER(ALMN)
The Tribunal made tne following Orders=-
Notice before aduission, returnable by 13,6.1994,

Until further orders applicant should not be diwegted

of the SupervisOry powers,

i
Deputy Registrax{J)cc

1. The Chief Postmaster General, Andhra Pradesh Circle, Hyderabad.
2. The Postmaster General, vijayawada.
3. The Assistant Director, Office of the Postmaster General, vi jayawada.

4, Bri Kanneshwar Rao, U.D.C.
‘0/0 POstmaster General, vijayawada.

5. One copy to Mr,K.Ananth Rao, Advocate, CAT,Hyd.
6. One COPY tO i“'II.Nn'oDevraj, SI.WSC.UAT.I"iyd.

7. One spare COpYye.
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CHECKED B/ ' APPROVED BY

TN THE CE IRZY, ADTINISTRATIVE TRIBJIAL

HYDERATAD BEJICH AT H'\'W

THEE HON'.Ls /R, USTICE V,NEELADRI RAQ
S ) VICE CHAIRMAN

AFD
THE HON'BLE MR.A}[B.GORTHI 3 MEMBER(AD)
‘ AD ‘

THE HON'BLE MR.TiICHAN DRASZKHAR REDDY

MEMBER(JUDL)
AND

THE HON'BLE MR.R.RANGARAJAN ¢ M{ADMN)
Dateds 31~ "2 ~1994
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Admt,ed and Interlm Dlrectlons

Didmissed for Default.

R Jected /Ordered.

No order as to costs.
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